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PATIL): (a) lo (c). The crew of Greek 
ta!lke.r "Ypapanti" flyin ·Liberi n FJag 
consisted among others of seven Indian 

• 
nationa1s. They we.re not registered sea-

.. men. The tanker was anchored in inter-
national waters near Dover Delaware. 
It wa not allowed to dock a· it did nol 
hnve full complement of safety equipmenr 
rcquir d in U.S. Law. The owner-; of 
th hip therefore decided to sign-off lhe 
crew and offered t pay all due in ti.!rm 
of the contract under whi h th y were 
signed-on. The crew reportedly ref u ed 
to accept thi offer and cle.mancled W<•&es 

• as per JTF rates. Finally, they v.crl.! 
repatriated lo Delhi at ow:ier' CO"-t. 

Under the provisions of Merchant .:->hir-
piog Act 1958 all Imli<in seame.n arc re-

' quired to be registered with Sedmcn' 
Employment Office at Bombay or Calcutta 
and their rccruitmeal for ships has to be 
only through one of the c two SEO's. In 
the instant case th Indian nationals were 
not registered seamen and were not legal-
ly appointed through Seamen's Employ-
ment Offices at BombayjCalcutta. How-
ever, it is under consideration whether any 
action can be taken in this case. 

Expan ion of Mecheda Rail" fCy Station 

2367. SHRI SATYAGOPAL MISRA: 
Will the Mini ter of RAILWAYS be 

pleased to state: 

(a) whether it is  a fact that his Minis-
try has taken the matter of e ·paoding the 
Mecheda Railway Station under Howrah 
Kharagpur Section of South Eastern Rail-
ways; 

(b) if so. the details thereof; and 

( c) when the work will be taken up 
and when it will be completed? 

THE DEPUTY MINISTER JN THE 
MINISTRY OF RAILWAYS AND IN 

THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRl MALLIKAR-

JUN): (a) The existing station building 
· is not being extended. However, con-
struction of a new station building with 
ndequate facilities on the south side of 
Mecbeda Yard has been taken up, as 

part of con truction of ex:ch nge yard t 
conne t Kolaghat Thermai Power Sta 
tion . 

(b) One station building having book-
ing office. upper s~ waiting room. 
gem waiting room, ladies waiting room 
with attached toilet and retiring room has. 
been planned. Tender for the arne will 
be called bortlv. 

For the cxten ion of th foot-over-
bridge, truclura1 fabrication work has 
nlready been taken in hand in !he En-
gineering Work hop at Sini For column 
founuation tenders were opened on 
29.4.82. 

( c) Con.,lruction of the t tion build-
ing .rnd foot-over-bridge ·ill be taken up· 
immedi:Hdy after finalisu1ion of the ten-
der . . 

Alie e:l Malpracti::es by Guard on Patua-

Gaya Sector 

2368. SHRJ RA!VI VILAS PASWAN: 

Will the Minister of RAILWAYS be 

plea ed to state: 

(a) whether attention of the Govern-
ment has been drawn to the Pres Reporl 
appearing in Times of India dated 29th 
June, J 982 that on the Patna-Gaya Sec-
tor of the Eastern Railway the passen-
ger get the signature of the Guard on 
their Jeft palm for a mere R -2:-per head 
which erve a their tickets also highlight-
ing the working of the· Indian RailwJys; 
and 

(b) if 5o, reaction of the Govern-
ment with regard thereto tatiog the re-
medial measures takenlpropo_ed to be 
taken to improve the situation'? 

THE DEPUTY MINJSTER IN THE 
1INISTRY OF RAILWAYS AND I 
THE DEPARTMENT OF PARLIAMEN--
TARY AFFAlRS (SHRl MALLTKAR-

JUN): (n) Yes. 

(b) A . ystem of regular and speci:il 
checks already exist but to ascertain the 
vera ity of the reporr, ambush ~ s 

h ave been organised oo Pain -Gaya sec-
tion of Eastern Railway. 
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· ·HCilwever, tickell s travel i a social 
oblem and is aggrav ted by difficult Jaw 
d order situation, ns prevailing in !he 
tern Region. 

hemes formulated and their progress 

..under 20 point programmes 

"2369. SHRI BALASA HEB VIKHE 

FATIL: Will the Minister of SOCIAL 

LF ARE be pleased to state: 

(n) whether any assessment ha been 

ade to analyse the progre s of the sc· 
eme formulated by the Ministry under 

e 20 Point Programme; 

"(b) the programme that have been 
n~  currently in the 20 point 

prog1 1mmc in differe nt State ; 

•(c) the C'\!ntral financi. 1 a ~i tan e 
ivcn to each of the e programme ; 

( d whi Ii of the State. have Jurin::; 

e la t tw0 years progre ed weil ~  

tho • hich are finding ir difficult v.ith 
a on therefor; and 

le) the target fixed for 1983? 

'TH D EPUTY MTNISTER IN TH 
MINISTRrES OF DUCATION AND 

CULTURE AND SOCIAL WELFARE 

(SHRI P. K. THUNGON): (a) Ye, 
Sir. 

(b) Integrated hild D velopment Ser-

ices Programme under 15th Point of 20 
iPoint Programme. 

(c) Expenditure· on Supplementary 

utrition is borne by the State Govern-
-ment . Expenditure on other items is 

1.0orne by the Government of India. 

"(d) The 320 Integrated Child Develop-
ent Services projects sanction d after 

the announcement of the new 20-point 
programme are in the process of being 

launched and hence no inter-state grading 

as been aone so far. 

(e) 320 Projects during I982-g3. 

Heavy toll in North Eastern region due 

to a new fever 

23 70. SHRI BALASAHEB VIK.HR 
PATIL: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 

to state: 

(a) whether Government are aware 
that a new fever which according to doc-

tors is  a combination of Kala-azar and 
Malaria is taking a heavy toll of people 
in North Ea tern region of the country; 

(b) whether it i also a fact that the 
uvailable medicine are not able to con-

tain thi new disea e; 

(c) whether medicaljhealth experts 

have been ent to the affected areas to 

study the dise e  and the cause for the 

same: 

(d) wh ther Gov rnment contemplate 

to import any medicine to deal with pre-
sent ituation; and 

(e) the number of death recorded al-
ready? 

T H E  D PUTY MINISTER IN THE 

MINISTRY OF HEALTH AND FAMI Y 

WEL ARE (KUM RI KUMUDB N M. 

JO HI): (a) N uch report h 5 been 

received. 

(b) to (e). Do oot :.ui e. 

Denlopment of ontainer l:taorlling 

facil lies in port 

2 371. SHRI BALA AHEB VIKRB 

PATIL: 

SHRI JAGDISH TYTLER: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to late: 

(a) whether there has  been any im-

provement in cargo haf\dling ope.rations 

in the Indian port : 

(b) if 5o, port-wi e detail during the 

last one year; 

(c) the port 

only marginal; 

where the increa e is 

( d) whether the revenue. of the porlS 

and their capacity utilisation would go up 




